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consider the scheme of the State Gov
ernment of Punjab to set up a new 
unit at Nangal for the manufacture 
of transformers and capacitors. The 
Government of India appointed a 
Committee consisting of the following 
members to assess the existing capa
city and further capacity required in 
relation to the prospective demand 
for heavy electrical equipment:

t .  S h ri B . S . N a g  . C h airm an
2. S h r iM . K . G op ala in g a r M em ber
3. S h ri K .  L .  V ij . . „
4. S h ri B . D . K a le lk ar . „
5. S h ri K .  B . M ath u r . „

(A lternate S h ri V .
K rishnam urthy)

6. S h ri K .  C . L a l l  . . M em b er
(A lternate S h ri S . Sw ayam bu)

7 . S h ri H a ri B huahan . M em ber
8. S h ri K .  N . Ram a«wam y M em b er-

Sccretarv .

The State Government's proposal 
would be considered in the light of 
the recommendations of the above 
Committee. The report of this Com
mittee has just been received and is 
being examined.

Tea Board
2281. Shri Hem Raj: Will the Minis

ter of Commerce be pleased to state:
(a) when the term of the present 

Ten Board will expire;
(b) when new members w ill be 

nominated to it; and

(c) w hether there is any proposal 
to take* some non-officials in the 
Board in place o f the Officials o f the 
State Government?

The Minister of Commerce (Shri 
Munubhai Shah): (a) and (b ). On
the Ul.it March, 1966 when fresh m em 
bers w ill be appointed for a period of 
three years.

(c) N o , Sir.

Parcel Office at Delhi Main Station

2282. Shjri Gulshan; W ill the M inis
ter of Railways be pleased to stole:

(a) whether it is a fart that the 
officiate of thw Vigilance Department

of the Railway raided the Parcel 
Office, Delhi Main Station on the ttrt 
October, 1965;

(b) whether any malpractices 
and other irregularities were defect
ed; and

(c) if so, tha action taken in 
matter?

The Minister of State in the Minis
try of Railways (Dr. Bam Suhhag
Singh): (a) The Central Investigat
ing Agency of the Railway Board 
conducted a check in the Parcel Office, 
Delhi Main Station on 21-10-65.

(b) Yes.
(c) The matter has been reported 

to the Railway Administration for 
taking further necessary action.

Fourth Blast Fnraace at Dnrgapnr
2283. Shri Dinen Bhattacharya:

Dr. Ranen Sen:

Will the Minister of Steel and Mime* 
be pleased to state:

(a) whether the fourth Blast rur- 
nace of Durgapur Steel Works has 
been installed; and

(b) if notf the reasons for u*e 
delay and its repercussion on :he 
production?

The Minister of Stee! and Mine* 
(Shri Sanjiva Reddy): (a) and (b ).
The Fourtli Blast Furnace is under 
ronstruction and is scheduled for 
commissioning in January, 19(>6. Due 
to a serious accident which occurred 
in October, 1965 in which the be!! and 
the bell rod were badly damaged, 
there is likely to be a delay of about a 
month, provided the damaged parts 
are repaired locally arid for which 
efforts are being made. If it ’ irc.-mes 
necessary to import the bell rod, the 
completion may be delayed by an
other month. The Furnace w ill then 
be ready by end of March, 1966. The 
repercussion on production can 
w orked out only when the extent of 
the actual delay is known.




